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affairs of the Christians in India arec mainly
regulated by Indian Statutes.

(b) and (c). No Sir; what thc Law Com-
mission has recommended is the considera-
tion of the question whether any legislation
i8 neccessary with regard to the statutes
specified in the said Report.

(d) Docs not arise.
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Access ROAD TO PatHArDIH COAL
WAaASHERY OF HINDUSTAN STEEL LTD.

*760. SHRI JYOTIRMOY BASU :
SHR1I MOHAMMAD ISMAIL :
SHRI BHAGABAN DAS :
SHRI UMANATH :

SHRI GANESH GHOSH :

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(a) whether it is a fact that the Pathardih
Coal Washery under the Hindustan Steel
Ltd. has got no proper access road to the
Washery for which the employees of the
Washery and the general public suffer
extremely:

(b) whether it is also a fact that 3 plan
to build an access road was prepared in the
year 1959-60:





